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1 RDS LEGAL AND CO 13.12.2025 4,42,500        2,63,100        Unsecured 0 0 - - - - - 1,79,400       Nil
2 REXEL INDIA PVT LTD.PATNA (Cr ) 13.12.2025 5,82,19,776   1,17,74,323   Unsecured 0 0 - - - - - 4,64,45,453  Nil
3 SHUBHAM TEMPO SERVICES 13.12.2025 42,89,000      39,69,270      Unsecured 0 0 - - - - - 3,19,730       Nil
4 SKM STEELS LIMITED 15.12.2025 28,14,847      28,14,847      Unsecured 0 0 - - - - - -               Nil

6,57,66,123   1,88,21,540   4,69,44,583  

Amount of 
claim under 
verification

Remarks, if anyAmount of 
claim not 
admitted

Annexure-8
Name of the corporate debtor:Proto D Industries Private Limited; 

Date of commencement of CIRP 28-11-2025; List of creditors as on Deceber 20th 2025

List of operational creditors (Other than Workmen and Employees and Government Dues)
(Amount in ₹)

Sl.
No.

Name of Creditors Details of claim received Details of claim admitted Amount of 
contingent

claim

Amount of any 
Mutual dues, that 

may be setoff


